
BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 

Original Application No.   74 of 2023 

 
In the Matter of: 

Padma Kumar, Kerala : Applicant 

 
Vs. 

 
State of Kerala, 

Through its Chief Secretary 

and others : Respondents 

 

 

INDEX TO TYPED SET OF PAPERS 
 
 

Sl.No. Particulars Page No. 

1 Reply Affidavit filed by the 6th Respondent  

2 Annexure R1(a): True copy of the effluent 

monitoring report forwarded  dated 

21.08.2023 along with the attachments 

 

3 Annexure R1(b): True copy of the effluent 

monitoring report forwarded  dated 

21.07.2023 along with the attachments 

 

4 Annexure R1(c): True copy of the effluent 

monitoring report forwarded  dated 

22.06.2023 along with the attachments 

 

5 Annexure R1(d): True copy of the QC 

samples report from 01.08.2023 to  

27.09.2023 

 

 

 

 

  6 Annexure R1(e): True copy of the relevant 

pages of the QC Sample report (pertaining to 

tubewell water) from 01.04.2022 to 

31.03.2023, showing the period from 

28.10.2022 to 30.11.2022.  

 

1  - 14

15 - 22

23 - 30

31 - 38

39 - 44

45 - 46



  7 Annexure R1(f): True copy of the Minutes 

of the meeting held on 10.12.2018 

 

  8 Annexure R1(g): True copy of the 

Communication dated 22.11.2022 issued to 

the CPCB 

 

  9 Annexure R1(h): True copy of the 

communication issued to the CPCB on 

07.06.2023 

 

  10 Annexure R1(i): True copy of the letter 

dated 24.09.2022 addressed by the KSPCB to 

CPCB 

 

 

 

This is to certify that the above documents are the true copies of the 

originals. 

Dated at Ernakulam this the 6
th

 
  
of November, 2023 

 

 
 

Counsel for the 6
th

 
 
Respondent 

 

 

47 - 49

50 - 53

    54

55 - 56































15



16



17



18



19



20



21



22



23



24



25



26



27



28



29



30



31



32



33



34



35



36



37



38



39



40



41



42



43



44



45



46



3

1

l,E'l'lN(; CONDUCTED ON 10,/12l20ltl IN THE CHAMIIER OF
CHAIITMAN. KERALA STATE I'OLLUTION CONTITOL

IIOAITD, TO IIVALUATE THtri FINAL DI'II SUI}MTTTED I}Y
KMML, C] HAVAITA.

..;

'fhe rnceting started at 11.30 am. Mcoting was prcsidcd by'the Chairman, Nlcmber
Secrctary r,vas also present. f'he followirrg olliccrs attendcd the nrcctitrg.

Sri. Itaghavan. K (Managing I)irc':lor, [<N{ML)

Sri. Santhosh. PI(HOD (l-'D), t<MIr,4LI

Sri. M. tJ. Vija)zakumar [f IOD (N{aterial), KMMLI

Sri. P. K. Manikuttan U{OD, L,nr', i(N{N{l-l

Sri. Suraf . J. F'ernandaz

Smt. Srcckala. S (Chicf llnvironurt.:rrtal linginccr. llcgional Otllcc.
'l'r'ivandrLim)

7. Smt. Sinri. P (lrnvironmontal i:,rigirrccr:, l)istricr ()jficc, Kollarl)

'3. Snit. l{amya. G (linvironrrental lrr,ginccr -1, I-leacl Ol1ice)

9. Snit. Saritha. R (Assistant l}rvironrnci:i.zil Lnginccr, Ilcad OIfice)

10.Smt. Sn-rthi (Assistant Engiuecr', I l.:aci Olficc, 'l'hiruvananthapuram)

'l'he Kcrala Mincrals ancl Mcrals Linritecl hacl prcparccl a cletailccl pro.ioct

reporl (DPl{) and subrnitted the same t,cfirrc thc iloald lbr getting approval, as

dirccted by l-Ion'ble NGT, in order to rrnplcmcnt thc short Lclnr anii long tcnrr

mcasures suggcsted b1'NEijIU. DPI{ is lrlcparcd lbr thc lollowing projccts.

l
1) Construction of Garland drain oroLrrd thc Iron Oxiclc/ [r'l'P ponds.

2) lternediation of the affected lands rrcar KMML prcmiscs.

3) Facilities lor insitu/ exsitu storagc rr['lron Oxicle.

Iror discussing on the ,*ro.,. DPI{. [he rncctin!, \'as citnvcnecl. 'l'hc l(r:r'ala

Mincrals and Metals Limitecl official SLi. ManikLrttan has calricd oui a prcscr"ltation

on the sa[ent points in tirc iJPlt, whicir ai'(i as loilows:
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r) cqNsutucTroN oF- GARr,Al'^{D DLAIN AITOUNI) 'I'IIE II{ON

OXTDII/ E'I'I' I'ONDS.

Chainnan asked the officials of the company to explain thc merits o1'

the above project. Sri. Manikuttan explained that secpage ovcrflow lion-r thc

oid pond can be eliminated afler r:onstruction ol'garland dratin. Since thc

seepage will pass only through the parland drain, the contarnination caused to

thc nearby water bodies and turlher ground water contamination can bc

cornpletcly eliminated.

'l'otal proiect cost rvill b.,, 5.7 orol'cs excitrcling opcration and

maintenancc cost. lt rvill take 12 molrths to complete the work fron"r thc date of

awarcl of the work.

2I I{IIMIIDIATION OIT AFI|EC'I'T.-D I,AND NIIAII. KMI\{L PIII'NIISI:S.

I{emecliation is proposed to i,c carricc'l out in 515 acres oi'lancl itr aucl

arouirc'l l(crala Mincials and Mclals; Limitecl. It is proposccl to plo.,,icll: tcsi

patc:hcs with 6 extlaction wclls {rrst. Or:c such l{ernecliation Unit, will takc 2-l

years for thc rcmediation. It is plcprsed 1o provide l0 l{ernediation [Jnits, so

that the remcdiation oall be cornpletccl within 2-3 years. '[he test patch ol'onc

Itl.l unit having size 75 x 50 m is prolrosed to be implcmented insiclc KMML.

3) IiACILII'IES FOIT INSI'TU/EXSI'I'LT STOITA(}I' OF IT{ON OXII)Ii.

o llxsittr Method: In this mellrocl Solicl statc slurdgc tl'ans;l'cr anc'! Slurrr,

sttrtc sltrdgc transfer ilre prop'isccl. Atlcr clisposal oi'slrrc'lgc in sc,:rri'c

coutainment system rvith ilDt']i:'ancl clay liners, it is cappeci r,vith l.5mnr

thick I-lDPlr liner, supporlivc clay laycrs, ancl vcgetation soil cover.

Ilere all the sludge quarltitie:r nccci to bc translorrod lhm olcl poncls to

this ncw systcm ancl large arct, is lccluirccl tcl accornrnoclatt: l'iio.li'u,olrrrnc

of sludge. [[etrcc they inionri;cl that insitLr rnetltocl is ntoli: lcasililo lbr

2- ,,, ,i ."

48



//

l..crala Minerals and Metals

lar-rd available.

whicl-r has only lirnitcd vaccant

o Insitu Securc Containment S.E!ent: In this mcthod contanrincnt cclls,

are proposed to be excavated oite by one, rcpaire<l by rcmoving <Iamagccl

old lining, relined, filled & thcn rvill be capped as pcr. central pollutior-r

Controi Board suiclelincs.

l',

'l'he r"urit aulhority infonned that tlic proposed

the Government only after getting appr:or,,ai from the

Clhairman inlbrmed the following.

DPI{ can bc subnrirteii befbre

Boarri. Altcr thc prescntation

1i

l)'l'he proposal fot'construction of Garland clrain is acccrplccl iurd ihc unit

cau proceecl wilh the proposal.

2) 'the proposal for remediaticir of conlauinatcti arca aror-rnd l(cnrla

Mincrals ancl Mctals Liniitcd iL, ulso acccptcd. But, it is rcconrmunclcd ,.o

eslablish a pilot rnoclel. Aficr" irsscssing the perti>rnance of ther rnoclcl,

furrhel nccessary action shaii bc initiatecl.

3) Thc 3''i proposal fbr storage of lron Oxicle is agreecl in principlc. I]ui rhc

proposal is to bc finalizecl alic, iulthcr clctailccl scrutinr,.

Meeting came to an encl at 12.30 prn.

:l..-,
CHAIIIMAN

ta7
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